- 2. The Peostmaster General,

TN THE CENTRAL AUMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERAEAD
* &%k

+

28-08~98.

L,Haneef ..Aéplicant.

s
1. The Unien of India rep. by
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Counsel for the respoendents

CCRAMS =
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[ I
. ORDER

CRAL CRDER (PER HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.)

Heard Mr.D,Subramanyam fer Mr.K.S.R.Anjaﬁeyulu,
learned counsel for the applicant and Mr v.Bhimanna, l€arned
counsel for the respondents. |
2. This OA is filed teo set‘aside the erder gf the
Chief Fostmaster General, A.P.Circle, Hyderabad in his|letter
No.ST/4-2/IL/Misc, dated 12-8-96 (Annexure-I) whereby the
requestiemr of the applicant fer prom@tion teo HSG-I on reqgular
basis en par with his juniors was rejected by helding the same
as arbitrary and discrimipatery and for a censequential] directien
to the résponéents to conéider and treat his promotion|te HSG-I
en regular basis opn par with his juniers and fix his p%y in PSS
Greup-B as on 14-02-24 en the basis of his fixatiocn of|pay in
HSG—i as prayead for above and,payment ef arrears accruped from
that date i.e,, 14-02-94,
3. Tesday the learned ceunsel fer the resP@Fdents
nreduced meme N6,ST/4-2/IL/Misc., dated 20-02-98 (this |is taken
en record) that the premetien of the applicant has been ordered
fram 7-2-93 as HSG-I or neticnal basis. In view eof the abeve,
the learned ccunsel! for the applicant éubmits that he (is sstisfied
and hence the OA-may be disposed of as iInfructuous,
4. In view of the gbove the Oa is dispesed|ef as

infructuveus, No casts,

___BTSIIAI PARAVESHWAR) © (R. RANGARAJAN)
MEMBER (JUDL. ) : MEMBER (ATMN. )

w.g‘qg
Tricteted in the Open Court) ﬁhﬂﬁﬁs _
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- Copy to:

1. The

. Hyderated, :

2, The

J. One

40. ﬁl"lE-l
5. Cne

6. Gne

YLKR -

eedee

Chief Postmaster Genmral, A,P.Postal Circle, ’

fostmaster General, Kurnool Feglon, Kurnool,

copy to [ir.K.5.3.Anjaneyulu,Advocate, AT, Hyderaby
copy to Mr.V.Bhimanna,Addl,CG5C,CAT,Hyderabad,

copy to D,7{A),CAT,Hyderabad,

duplicate copy.
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